ont>

12.21 hrs.

Title: Regarding situation arising out of meeting by Dharam Sansad.
MR. SPEAKER: Now, the 'Zero Hour' has started.

SHRI BASU DEB ACHARIA (BANKURA): Sir, the Prime Minister has said that he would abide by the judgement of
the Court.

aTemET WEIed [ ae Aifed w oy 8 w2, #7 s ¥ R 21 The Adjournment Motion has been disallowed.

SHRI BASU DEB ACHARIA : He has also stated that he is for Ram Temple at Ayodhya. The Prime Minister has
made such a statement without waiting for the Court's judgement. It is unbecoming of the Prime Minister of our
country.
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MR. SPEAKER: Please sit down.
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MR. SPEAKER: Yes, Shri Khaire. @ <ff, @1 g =& arerm =med &7
&€ (@aur)
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&€ (@aur)

#ft Y3 ara A @ sreme wEigy, gudt d1dles. Tiw st el

aift Rt : 59 67 Udhs fAaiRa e &1 gou gwfard s fR = &1 |@ie $1 e Rafka ama ) e awer @ sl
frearor @ |1 @1 @ &

.. (FIHET)

#Ht Fsepia TR (ANTTETRE, HERIG) | 3Ehe HEley, X < U 9Nl AIY-Aw 8 91 6e © AW W A 21 4 T | 9Tt a6 wee
aTe], oft 3R g TG BT IS TG BT UG Hb THAGA 2 O &1 2] WA & U S<-A=R & U gl Wg-9=1 Taf 1A 2| & &l A



TR T ©, SAD] gel el ¢ [ THH B ga d| F S A1egq A Iexofiy garEE St @ et wwm & |-l 1 S | @ g,
IADT WIGAT BT 3T TR B, ITH] G & 3R DR qTadid Y dlfs IRTHH Teal W Feal qad 81 o |

sralEAT § gy A S &1 TR 2, gAfarg oift ofu S wig-wl @ aR A |t 32 ¥, § A %@ o1, R fFeft s & wiae A ST
3ATER B §Y 9D AR | wel, d 971 Fr=1 dear g

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, today's demonstration is the Government sponsored
demonstration. It is officially Union Government sponsored demonstration dictated by the Home Ministry
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MR. SPEAKER: Now, Shri Somnath Chatterjee.

SHRI PRIYA RANJAN DASMUNSI : Sir, is he speaking on behalf of Congress? az +i @ 1 &i3a @1 31eT &1 @aR 39%
U ¥ gga T, g O W R fonfi e siew @rftl &€ (caum)

st I =it P (o) © sremer wEIey, N SR SawaTd ot @1t & Aifew &1 &€ (aaur) s & are @1 Hier afvel &€ (a
T9T)
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39 & dean H et &1 &€ (@) v & drer @1 A g &€ (araur)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | feel very happy that the hon. Member ...(Interruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, all these things must be expunged from the records. ...(Interruptions)
W Tt s omu B R A <ifig ) AR vee ovoed 5 € A W Al @ g | & diei| &€ (eraurE) R 9o & 918 3



@1 gerarsd | €| (aum)
A A guat fRy & w01 8€] (eraum) s & diem @ A @ R &€ (zaur)
SHRI PRIYA RANJAN DASMUNSI : Sir, he is dictating to you. ...(Interruptions)

SHRI SOMNATH CHATTERUJEE : Sir, | am happy that he has found that | shall never support their attempt to divide
this nation. | am very happy about it. ...(/nterruptions)
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SHRI SOMNATH CHATTERUJEE : Sir, | treat all these things with contempt that they deserve. ...(Interruptions)
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SHRI SOMNATH CHATTERJEE : Sir, | thought that the religious-minded people ...(Interruptions)
MR. SPEAKER: Now, please listen to him.

SHRI SOMNATH CHATTERJEE : Sir, they should have some sense of discipline.

MR. SPEAKER: Yes, | can understand, Shri Somnath Chatterjee. Please go ahead.

create provocation. Even our Prime Minister and Deputy Prime Minister have been attacked by them, if it is not a
make-believe thing. They have not agreed and very seriously criticised both Shri Atal Bihari Vajpayee and Shri
Advani. Compared to them, | am a humble mortal. Sir, according to them, | am a traitor to this country. | am very
happy that they think that | am a traitor. Therefore, | fight them and we shall fight them to the last.

Mr. Speaker, Sir, what | wanted to say in the heart of ...(/Interruptions)
3 Fftan i e s oy IR 21 g SRR o A &) 9| &€ (FaUE) I @ g, WA & g 39 99 H e @ |
a€| (@aur)

SHRI KHARABELA SWAIN (BALASORE): Shri Somnath Chatterjee is a very humble speaker that he never gets
provoked. ...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, you are allowing a Member to speak and the ruling party Members are not
allowing the Members to speak here in spite of your desire. How do we proceed in this House? There are senior
and respected Members like Shri Advani, Dr. Vijay Kumar Malhotra — different roles he takes. But today, nobody is
trying even to stop them.

Sir, we are talking of the great primacy of this institution, the highest forum in this country.



Even before | could utter one word, | am being characterised as a traitor to the country. What | have been saying is
that | do not want to match in creating provocation in this House. But, as a citizen of this country, as a Member of
Parliament, am | not concerned with what is being said and the way it is being said in the heart of the Capital of
India? "The Dharam Sansad threatened to create a "hundred Gujarats" in different parts of the country as part of its
nation-wide Ram temple agitation." They say that if Congress Membersa€” for, happily they have spared usé€”have
to prove their so-called patriotism, they must join Ram temple agitation to be led by them to prove that Hindu blood
flowed in their veins.

SHRIMATI RENUKA CHOWDHURY : How pathetic!

SHRI SOMNATH CHATTERJEE : They say =1 w% & wrr €, @1 arex @t sitene &1 And the Government does not feel
disturbed.

SHRI PRIYA RANJAN DASMUNSI : This is the language of Ravan.

SHRI SOMNATH CHATTERJEE : The senior Members do not feel disturbed. Sir, our greatest glory in this country
is that it is a country of diverse religion, diverse language and diverse culture. The unity in diversity is the very
mantra of this country. Vasudhev Kutumbakam is not only with us but also inside our country. Therefore, | am
suggesting that these types of activities must be ended. There are so many problems in this country. Everyday we
are reminded by the hon. Deputy Prime Minister about the problem created by the terrorists. We are supporting the
Government on this. What else this is than terrorism? Do not nod your head only. Shri Yerrannaidu, your hands do
not support what you say by your mouth. You always raise your hands first.

SHRI K. YERRANNAIDU (SRIKAKULAM): | have already said it. Our policy is clear. From the beginning, we are
very firmon this.

SHRI SOMNATH CHATTERJEE : It is very good.
SHRI K. YERRANNAIDU : Every time | am telling that this is not the only issue. We have to raise so many issues.

SHRI SOMNATH CHATTERUJEE : Mr. Speaker, Sir, today we want to express our greatest concern about the
future of the unity and integrity of this country. The Government is committed to it. Whatever may be the recent
statement of the Prime Minister, we have objected to that. At least, he has said he has to abide by the Court's
decision. Nobody can deny this organisation's nearness, proximity to the BJP. You do not deny it. Even then, it can
be permitted. Will you allow any others to say all these things? Therefore, in the name of the unity of this country,
we must fight against these divisive forces and it is the incumbent duty of the Government to stop this type of
provocative agitation.

We are against POTA. But if POTA was lawful, this was a perfect case for application of POTA as far as Shri
Pravin Togadia is concerned. We never agree to that. But you are saying that POTA is brought for the country.
Whatever is being done, what type of insurgency that is being created, is terrorism in this country. Sir, we strongly
oppose it. | am sure the right thinking Members, citizens of this country will not fall into this trap and they will fight it
and fight it to the last so that these people are contained.

SHRI PRABODH PANDA (MIDNAPORE): Mr. Speaker, Sir, | thank you very much for allowing me to speak on the
same subject.
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SHRI PRABODH PANDA : Hon. Speaker, Sir, thank you for giving me an opportunity to speak on this subject.
...(Interruptions)

It is a matter of deep concern that one organisation, in the name of dharma sansad is not only challenging the
national integrity, communal harmony and secular fabric of our country but is also challenging the sublime essence
of different theologies and different religions. | do not know what sort of a dharma sansad they are performing.
Which religion tells us to attack other people? Which religion asks us to pose a threat to others? We are told about
the Hindu religion. The Hindu religion teaches us tolerance; the Hindu religion tells, 'vasudaiva kutumbakam'; the
Hindu religion tells, 'sninwantu biswe amritasya putra'; the Hindu religion teaches us brotherhood. In the name of
dharma sansad, they are challenging the very essence of all theology and every religion. This is a matter of great
concern. | appeal to the hon. Deputy Prime Minister through you to react on this. He should come out with a
concrete statement. He should condemn it. This is not a question of the Government alone. ...(Interruptions) This is
very much the concern of our whole country, about the integrity of our country and about the secular fabric of our
country. What they are doing is very condemnable. | appeal to the Government to restore our secular fabric.
...(Interruptions)
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O W9 g 8, F T wd e 2 6 &€ (=mam) LK
SHRI SOMNATH CHATTERUJEE : This is too much. How can he say all this? ...(Interruptions)
THSteTe A 1 AT dawr R @ ) 21 &€) (araum)

MR. SPEAKER: Shri N.N. Krishnadas and Shri Suresh Kurup, both of you have given notices to speak on the same
issue. So, either of you can speak.

SHRI PRIYA RANJAN DASMUNSI : Sir, he has made objectionable remark. It should be expunged. The Congress
never did any conspiracy. It only obeyed the court's orders and did nothing more. ...(Interruptions)

MR. SPEAKER: | am going to expunge that from the record.
...(Interruptions)

st I\ =t s L sreme Aeiey, &€ (@aurE)

*Expunged as ordered by the Chair

Jene weled 3y df3y, et fRan war wwa g & T

SHRI SURESH KURUP (KOTTAYAM): Sir, | would like to bring to the attention of this House a very important
matter. Advasis in Kerala were burtally lathicharged ...(Interruptions) Sir, they are on a struggle path to regain their
lost land. ...(Interruptions)

st 1 it fst @ g A e @ qagd ma W, w6 ot @it St T sren #F Rrerra e onl &€ (@)

SHRI SURESH KURUP : Sir, advasis in Kerala are on a struggle to regain their lost land from which they were
systematically evicted by the powerful encroachers. The Government of Kerala has ...(Interruptions)

it = A v | @ ge 9 T € &€ (@agm) § S & i 9 geen aedr g 6 @i & Ar sraen § AfeR g9 =ned €
e g Ared @ 7 H el g @ Aaieit @ ft e e § &€ (@aum)

MR. SPEAKER: | am going to expunge whatever he speaks now.
(Interruptions) &€ *

SHRI PRIYA RANJAN DASMUNSI : Sir, it should not go on record. They are misleading the House. Congress never
did anything in Ayodhya. When the doors were opened, it was done only to obey the orders of the court. Moreover,
the Congress also preserved the undisputed site until the mosque was demolished. ..(Interruptions)

MR. SPEAKER: | have permitted Shri Kurup to speak. Whatever he speaks will go on record and anything spoken
by anybody else will not go on record.

(Interruptions) &€, *
* Not Recorded

SHRI SURESH KURUP (KOTTAYAM): Sir, adivasis in Kerala ...(Interruptions)

SHRI RUPCHAND PAL (HOOGLY): What is happening? The leaders are sitting there, but they do not discipline
their own Members. One member of BJP is continuously disturbing the other Member who is speaking.
...(Interruptions) The leaders are sitting there....(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : They are all hatching a conspiracy to divide the nation. ...(Interruptions)
MR. SPEAKER: Whatever objectionable words he has used will all be removed from the record.

...(Interruptions)



MR. SPEAKER: Why do you not go on speaking?

...(Interruptions)



